vI TEM NO. 2 COURT NO. 2 SECTI ON | VA
SUPREME COURT CF | NDI A
RECORD OF PROCEEDI NGS

I.A. No.2 In
Petition(s) for Special Leave to Appeal (Civil) No(s).26011/2005

(From the judgenent and order dated 19/06/2000 in FA No.113/1992
of The H GH COURT OF M P AT | NDORE)

| NDUMATI Petitioner(s)
VERSUS
DEVRAM BI LVE Respondent ( s)

(For recalling the court’s order dated 6/11/2006 and office report)

Date: 14/03/2008 This Matter was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE B. N. AGRAVAL
HON BLE MR, JUSTICE G S. SI NGHVI

For Petitioner(s) Ms. Urmla Sirur, Adv.

For Respondent (s) M. Pranmod Swarup, Adv.

UPON hearing counsel the Court nade the foll ow ng

ORDER

Heard | earned counsel for the parties.

The interlocutory application is dismssed.
[ Al ka Dudeja ] [ On Prakash ]

Court Master Court Master



